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I 	 In the Central Administrative Tribunal 
Bangalore Bench 

Bangalore 

C.dP1plication No ....................................... 3$of 199L4 

1) 	 ORDER SHEET (contd) )hi 	 ) 	 TP c 
Date ( 
	

Office Notes 	
I 	 Orders of Tribunal 

PKSAVC)JTVR (MA) 

After having heard both 

sides, we think it appropriate 

to grant two more months time 

to the respondents to comply 

with the directjcns of thE Tribunal 

given in O.A.No.29/1993 dated 

151i•93 
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